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In view of the request oi’ Ms. Shraddha Srivastava, l.d. Judicial Magistrate First Class
<0=),West District, 'l'is llazari Courts, Delhi (Duty Magistrate on 31.01.2025) regarding exchange of her
duty the following modification in the Duty Roster of Judicial Magisterate l-‘irst Class, West District,
Delhi for the month ofJartuary-2025 (reference No 1960-2018/CJM(West)/DR/2024 Dated 19-12-
2l)24) is being rnade:-

,_. _. _ ..i- . ~_._.._._,.. . . . _ . *7 _ T. ___

Sr. Name of the Judicial Magisu-ate First Class Working days lioliday {Room No.
No.
Oi Ms. Shraddha Srivastava, JMFC-09 20-01-2025 02

R/0 1»-r oz/2s, Second l-‘loot, Kztlkaji Extension Kalkaji New (CB-"t-ll)t Delhi -_ _ ___, _ _ ._ ___p_ -
0;; sh. RiSiliIl1h'|‘ElllWil', ttvwc mt Act-01) 31-01-2025 l 03

Rio H-82, llnd Floor, Sarvodaya Enclave, New Delhi -110017 § (CB-A-I)

Class, West District, Delhi for the month of January-2025 [reference No 1960-2018/’ t est)/DR/2024
H H-‘Rest of tit? conditions":-hall remain unchanged in the Dutyilloster of Jud eta! M gisterateiihst:

Dfllfld 19-12-2024).

[S ' HA GUPTA)
Chief dicial Magistrate

Wat District, Delhi

t~to...PE!.TT..'7i§ .............. ..CJM(West)/DR/2024 Dated, Delhi the .!.':!77€'.4.'.:%?/F5
Copy forwarded for information and necessary action to:-
O1. The llorfble Registrar General, lligh Court of Delhi, New Delhi

Through Ltl. Principal District & Sessions Judge, (West),Delhi
02. The Ld.Prineipal District & Sessions Judge, (HQ), Delhi
03. The Ld. Principal District St Sessions Judge, (West). Delhi
04. The Ld. Principal District & Sessions Judge all district Delhi/I\'ew Delhi

05. The Ld. officer lncharge, Pool Car, Tis Hazari Courts, Delhi
O6. The Ld. CJM, all District, Delhi/New Delhi,
U7. The Ld. MIJM & All Ld. Judicial Magistrate First Class West District, Tis I-Iazari Cottrts,Delhi.
08. The Director of Prosecution, 'I'is Hazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis Iiazari Courts, Delhi
12. 'l'he Supdt.Jail, New Delhi/Lock-Up Incharge, Tis I-lazari Courts, Delhi
13. The Admn. Ol°ficer[.lud1], Ilindi Department, R. No. 237, Tis lrlazari Courts, Delhi
14. law Offieer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, Tis ilazari Courts, Delhi.
I7. ‘lht: Care Taking Branch (Hq) St West Tis Hazari Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, Tis ilazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judgefiwest) District, Delhi
21 Office file

Chief Judie alt agiscratc
West Di ' t, Delhi
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